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IN THE CeNTRAL ADMINIS TRATIVE TRIBUNAL : HYD ERABAD BENCH
' AT HYD ERABAD

0.A,NO,131¢/95 Date of Order : 27,10,97
BETHEEN 5 |
A,Thirumaleswara Rao .+ dpplicant,
AND
1, Unioh of India, rep. by

Secretary Ministry of Communi-~

cations, Dept, of Posts,

New Delhi,
2. Postmaster General,

A.P.S8outhern Region,

Kurnool, -

3. Superintendent of Post Offices,
Nandyal Division,

4, Sub Divisional Inspector (Postal),
Allagadda Sub Division

Allagadda,
5. K.Sreekanth .+ Respondents,
Counsel for the Applicant .. Mr,B.S5,A.,Satyanarayana
Counsel for the Respondents .. Mr.K.Bhaskara Rao
CORAM:

HON'BLE SHRI R.RANGARATAN ¢ MEMBER (ALMN.,)

HON 'BLE szﬁ;x B,S., JAI PARAMESHWAR ; MEMBER (JubL.,)

— — e g

X As per Hon'ble Shri R.,Kangarajan, Member (Admn,) X

Mr.,B.S.A.Satyanarayana, learned counsel for the

applicant @nd tr,K.Bhaskara Rao, leamed standing counsel
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-2 - _Thelapplicant is the sSon of Sri: Parasuramaiah who was
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allowed to'iretire on medical grounds whiléfworking as EDBPM, L

. Nallagatla, Kurnool DMistrict, The applicant was apgointed as A
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a proviSidnal EDBPM vife hiS father, The applicant was submitted

a :epreseﬂtation for considering him for posting in that post against
dompaSSioﬁateﬁground guota, The applicant submits that indtead of
informing him the position the respondents had issued notification

calling. foir volunteers to £1ill up that post.

3. Thiq OA is filed tO set aside the appointment of R-5 as
irregular as LDBPM Nallagatla and for a conSequential direction

to direct h—3 to appoint him as EDBPM Nallagatla.

4, Bt the time of filing of this OA the applicant had not
completed 3 yeaxs of service as a provisional EDBPM, The learned
now

counsel fo; the appllcantésubmits that the provisional candidate
Who had cofipléted 3 years in provisional service Should be enlisted
for conéideration for posting as ED staff as and when vacancies

f Loe Lﬁhhw
arises, He further submits that the¢ "¢ was not Some in dhe -

case ..

5. in éiew of the above the applicant maf submit a detailed
reéreSentaéion in this connection to follow the inStructions in

i this fegaré to the appropriate respomdents authorities, If such
a represenﬁation s received the respormient authorities will take
further action in accordance with the law suitably advising the

applicanf.

6. In view of what is stated above no further orders are

| considerkd hevessary in this OA. Hence the OA is disposed of

‘"with the‘abéve observation at the admission Stage itself,

. No costs, | .

- AeBTSTTOAT PARAMESHAMR ) ( R.RANGARAJAN )
- b%MEerﬁlJ : Member (Admm.)

1 ?;\/ Dated : 27th October, 1997 m%/

(Dictatedin Open Court)
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Copy _to:~
1. The Secretary, Ministry of Communications, Depti of Pasts,
New Delhi. : . :

2. T Dostmaster Gensral, A.0, Jouthern Region, Kurnool.,
3. The Suporintendcnt of Rost OPfices, Nandyal Division.,

4., Tre Sub Divisional Inspector (Postal), Allagadda Sub
Division, Rllagadda. -

%. One copy to Mr.8.5.A.Satyanarayana, Advocate, CAT:, Hyd.
: 6. Onz copy to Mr. K.Bhaskara Rao, Addl.CGSC., CAT., Hyd.
: 7« 0One copy to D.R.(A), CAT:, Hyd.

3. Onc duplicabc copy.
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in 1
C0.ALNT, {f:% [C? //ﬁ?rgj
: | : |
Admitted andAfhterim Qirections
‘Issued. :
‘ Alle I
_“ - _‘ " f:
! : Disposed of witir-DITectiens
. . . R “T"‘"—_"——-_h_—
~ Dismissed, |
. Dismissed es withdrawn
|
Dismissed for Default .
Ordered/fejected
No orderd as to costs.
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